85 Written Answers

(b) what steps Government are
taking to check thefis of national
treasures of historical importance?
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t[THE MINISTER OF EDUCA-
‘TION, SOCIAL WELFARE AND
CULTURE (DR. PRATAP CHANDRA
«CHUNDER): {(a) 812 idols have been
reported to be stolen in 303 cases of
thefts of which 114 have so far been
recovered. Of these, fourteen objects
have been stolen from Centrally pro-
tected monuments involving four cas-
es of thefts and two have been recov-
ered. 28

(b) Besides enforcing the Antiqui-
iies & Art Treasures Act, 1972, the
Archaeological Survey has (a) in-
creased substantially the number of
Monument Attendants at the Cen-
trally protected monuments, (b)
posted police-guards at important
monuments and sites, and (c) re-
quested the State Governments to
take adequate preventive measures and
to strengthen the arrangements for

investigation of cases of theft that may .

-occur.]
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Sreshtha Cooperative House Building
Society, Delbi

42. SHRI F. M. KHAN: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
be pleased to state:

(a) whether it is a fact that Gov-
ernment had allotted 5 acres of land
to the Sreshtha Cooperative House
Building Society, Delhi during 1971;

{(b) whether it 1s also a fact that the
said Society has not yet allotted plots
to its members; and

(c) it so, by wben the Society is
likely to allot plots to its members?

THE MINISTER OF STATE 1IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KER): (a) The Delhi Administration
allotted 15 acres of land to this so-
ciety in 1971

(b) Yes, Sir.-

(¢) The Society expects to allot
plots to its members in about 3
months,

Installation of smal] size commumty
tube-wells .

43. SHRI JANARDHANA REDDY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government formulated
any scheme to install small size com-
munity tube-wells for the benefit of
the small and marginal farmers in
backward areas;

(b) if so, what are the details of
the scheme; and ,

(c) what are the areas to be cover-
ed in Andhra Pradesh under the
scheme?



